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(v) Central direction sought to remove
illegal shops and Kiosks from the
Vicinity of Sarnath temple.
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(vl) Acute Scarcity of kerosene in Midnapur
district, West Bengal.

SHRI NARAYAN CHOUBEY
(Midnapore) : Sir, a large part of Midnapur
district in West Bengal such as Itargram sub
division, +Midpapur sub division, Sadar,
Khbaragpur sub division are suffering from
acute shortage of Kerosene The 10OC has
uonilaterally reduced the quota without
consulting wijth anybody. This has caused
sudden hardship for the people of the area
which is a traditiogally backward area

inhabited by people belonging to SC/ST
commuuities.

The Government immediately intervene
and restore the old quota to end the

avoidable bardship of the people of the
area,

(vii) Demand for a 100 line Telephone Board
for Hanumangarh (Rajasthan).
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